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CENTRAL ADINISTflTIyE TRIBUNAL 

BANGALERE BENCH 

Comercja1 •ComplextBDA), 
Indira Nagar, 
Bangalore._56003. 

Application Nos.120 to 125/86(F) 	Dated the (Cctober 1986. 

Shri' .'ari Devaru 	A pplicant in A.No 120/86(F) 
Shri B.Ganhariah 	Applicant in A.No 121/86 F Shri Csmanuddin Khazi 	Applicant in A.O 122/8( F Smt, Arati Sinha 	Applicant in A.No 123/86 F 
Shri Chikkesjddajah 	A pplicant inA.NJ0 124/86 F) 
Shri \.Balakrjshnan 	A ppli cant in A.No125/8E F) 

Versus  

The union of India represented by it 
Secretary, D.B.DC.C., Uinistrv of 
Def€ncc, South Block, New De1hi_11OI1. 

Scientific Adviser to Flaksha antri and 
South Block, New 2elhi110O11. 

Director, Aeronautica). Development Estab1ishent 
Jeevan Bimanagar, Bangalore-560075, 	... Respondents 

Subject:— SEUDUJE CCIES C' DEF ASSED BY THE BENH 
IJ APcLICATICUJos 120 to 125/8E(F) 

Please find enclosed herewith a copy of the 	der passed 
by this Tribunal in the abce said Applications on  

End: A s abo:e 
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SFCTT CU CFFR 
(JDI CIAL) 

Copy to:- 
1. Shri .Uarayanaswamy,  

IJ0.B1 (Upstairs), 
17  31oc:9  Pajainacer, 

lore-5(0010. 

Advocate for 
Applicants 

Shri .'•.asudevaRao, 	A_dvocate for 
Addi, Central Govt. Standinc 	Respondents. 
Counsel, High Court of Karnataka 
Buildings, BangaloreL 

Copy to Files of A.No5 l21/B6(F/122((F)/123/P((F) 
124/8((F)/I25/8.(F). 
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Date 	 Office Notes 	 0rdersf T,ribjnaI 

l.*.1986 Shri M. Vasudeva Rao, counsel for 
the respondents, has no obection 
to the prayer asked in the App]ica-
tiong being gtarited. The relief is 
accordingly granted to the 'applicants. 

ShriM. Narayanaswamy, counsel for 
the applicants, submits that the 
quarters be allotted to the appli-
cants immediately since an order 
was passed by this Bench on 14.2.198 
granting interim stay of allotment 
of 6 Nos. of Type III Quarters until 
further orders. The submission of 
the counsel is justified, and we, 
therefore, direct the respondents 
to allot quarters immediately to the 
applicants. 

Applicationss ordered accor-
dingly. 

(L.H.A. RE 	(cH. RAMAKRJSHNABAO) 
MEM 	(AM) 	MEMBER (JM) 

I. 1.9.1986. 	1.9.1986. 

din s. 


